Year..,

/77/9/7&'5/7 KU/WH/? son/esughterfwife of SI/(/%W/Q/?/? /(7/77//70

98B years, belonging to x?/%é’/"' yq/é??z?\%ééﬁg@ /3, /
service and presently working as Oﬂa L, /77// M}#/ \gﬁf’ 6@4’1‘/ /Cje/ﬁ V.S

| give herein belew the details of the assets (immavable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A‘ f

(Assets in joint name indicating the extent of joint cwaership wili also have to be
given}

:f- I‘"Mpﬂﬂn T Seif | Spouse | Dependant-1 | Dopendant-2 | Dependanis
0,

0] % Cash RS- feoo0 /%/’ﬁe‘ Son 37%@7"

e | MEME(E) Hama : Nams Etc. Name

S-tooe o

i) Bonds, | i o e g @a.@ﬁ; 2 S

(i) | Deposits in |

Banks, Financial :SBJ' g";}f SBI- ‘9‘?"!} NI/, NZZ_
Institutions And -

Non-Banking - | 9000 - Soop! _
Financial
Companies

Debentures and

Shares in N 7 il j= N7 5

companies ;_ ?/ 6%77 @ l
(iv) | Other financial ' TR e i

institutions, i A

savings, uc | VA& | VA | TR

Palicies, etc

{v) | Motor Vehicles

o : /,
cor O DA M R W e

B | Jewell i BEIA )
& deetaiiseg e e se¥- /4 S&=

ey crotef Silhet

2027l es
{vil) | Other assets, :

interests

Famy = (NE N E | A

Note: Value of Bonds / shares f Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means z person cubstantiaily dependent on the income of the

employee.
VK 7




[Note: Properties in Joint ownership indicating the extent of joint ownership wili

alsg have to be indicated)

Sr. Deseription
No. |

Spouse
Name

' (i) | Agricultural Lang

- | - Location(s)

- Survey number(s)
[ - Extent (Total
measurement)

-Current market value |

¥

Name

| HName(S5) :

'| Dependant-1 | Gependant-2 | Dependant-3 |

a7

Ete. Name J
—

(i) Non-Agriculturai Land
- Location(s)

- Survey number(s})

| | - Extent (Total

! | measurement)

; {
|

VA

~Current market value
(iii)

and residential)
Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

Buildings (Cemmercial |

‘”ﬁ!mpl
-

()

| Houses / Apartments,
| ete.

- Location(s)

- Survey /door
number(s)

. - Extent (Tota

' measirement)

= Current market
value

- ef

(v) | Others (such as

| interest in property)

e NE A

N

|
|
1
|
|
]
|
|
|
|
I
|
!

(2) I give heremn below the detai's of my habilities / overdues

institutions and government dues:-
[Note : Piease give separate details for each item)

to public financial

l

| Description

Rame & address of Bank /
Financial Institutions(s) /

— Dspartment (s)

Lﬁi‘.
)

&

(i} Loans from Banks

{il) Loans from financial
institutions

(iil) Government Dues:

| {8) dues to departments
; dealing with government

accommeodation

| Amount cutstanding as

|

1 SBL-3BanE

| Bandkin ik -

2,00 oco

VA

(b) dues to departments
dealing with supply of
water

A

(c) dues to departments
dealing with supply of
electricity

g

ey py >—




-

s (d) dues to departments e N e

deallng with telephones

(e) dues to departments ﬁ
dealing with government

| transport (including N [}'52
aircraft and helicopters)

(f) Other dues, If any Nﬁ "F I =

(b) (i) Income Tax including v o, _
surcharge [Also indicate P AN o, C?ZO 6_ B : 9
| the assessment year upto

which Income Tax Return | iDV C PR N
flled. Give also Permanent |
Account Number (PAN)]
(ii) Wealth Tax [Also /7_
Indicate the assessment ?

year upto which Weaith l Nﬁ .
; Tax return filed.] ’ i "

(i} Sales Tax [Only in

case of proprietary N /9' /2/ /?
business]
(iv) Property Tax

c al Detail

GPF/CPF/PRAN No. i 1702 705103 ) l
Gender g gﬂEE | (M/F)

Date of Birth e Ol4 1o|L |/ 191916 wommmw
CtasslGr‘OUP iF C l (A/B/C)
Cadre " [(ESSLHGER "

(Full Name e.g. B.A.S.-Bihar Administrative Service,

B.5.S.- Bihar Secretariat Service etc.)

i i " | BEGUSHRAT ]

I hereby declare that the above details are true to the best of my
knowledge and belief, '

Signature . WYWKTALNNRZ .0

Name of Employes: /7/7/%[5/%/((//7 /9 /?
-~ vesination:. JELLCE.. T TEDRN T
pate:. L3 02 22076 Department:ﬂ’fg.' oy @%Vé/%w

Secredryiz] ,ﬂcf,%c?

Mote: Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format.



